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Petition(s) for Special Leave to Appeal (Gwvil)...... /2011
CC 2132/ 2011

(From the judgenent and order dated 10/08/2010 in cwp No.

38095/ 2008 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

AJI T SINGH AND CRS Petitioner(s)
VERSUS

STATE OF UP AND ORS Respondent ( s)

(Wth appln(s) for c/delay in filing SLP,c/delay in refiling SLP
and office report)

Date: 28/02/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A. K. PATNAI K
For Petitioner(s) M. Sagar Pat hak, Adv.

M. A. Venayagam Bal an, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER
Del ay condoned.

| ssue noti ce.

Tag with SLP(C) No. 32260 of 2010.

(O P. Sharnma) (MS. Negi)
Court Master Court Master



